
,......., OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
,EA_'l1A_T_.A rtQu_s1?&oUr_2'r n1_:r.nrnrsT;;_rcr = New DELHI5’,

fit ' '

‘:__‘~:..;.1_¢_.

r>

t' ._» i 16.10.2023 to 31.10.2023 in accordance with law.

._ . QRDEB
In partial modification of this ofiice earlier order bearing No. 28512-586/Bail 8:. Filing/Judi./Prin.

D&SJ/NDD/2023 dated 27.09.2023 and in exercise of powers vested to the undersigned inter alia under Section
., _ - 10(3) of the Criminal Procedure Code, 1973 as in force in Delhi, I hereby authorize the following Additional District
1;. .. & Sessions Judges ofNew Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending

bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.t‘.

(New Delhi District)

m-(1)
"1,  —
I R Sh. Tmun Yogcsh, CB1, Central Excise, Chunnkya Puri,

Custom, Delhi Cantt, DRI, GST, [GI

Kunj (South) and Vusnnt Vihur.
at ' - ' '

Name of the Judicial Oflieer Police Stations 8: Investigating Agencies 1" Link Judge

(3)

2" Link Judge

(4)

Ms. Apama Swami,
ASJ-06 Airport, IGI Metro, R.K. Puratn, Vcsant ASJ-07 -

Sh. Sudhir Kumar Sirohi
Spl. Judge NDPS

. (New Delhi District)
Sh. Saehin Gupta, '

. ASJ-03

' ' ' Vasant. Kunj (North) and Kartavyu Path

{~ Police Stations & Investigating Agencies

fll.Q$Il‘lR:Zl
CAW Cell, Crime Branch, EOW, Narnina,

,; V Sagarpur, Surejinl Nagar, South Campus,
Sh. Devender Kumar

Jangala, ASJ-05
Ms. I-iardeep Kaur,

ASJ-02

Uri‘f_j-_~_-

(New Delhi District)
Q 

Buraldtuntba Road, Connaught Place,
Sh- Pi1\l/1111 Kumars Cyber Police Station, Enforcement

it f Parliament Street, PFA, PMLA, Pragati
it Muidan Metro, Rajeev Chowk Metro,

South Avenue, Tiluk Marg und Tughlak
' , Road.

' K3

__ . ~ | Polics.~Statiorrs& invustig:ttingAgeneiEs

_ , ASJ(SF‘I‘C) Direetorate,FERA,Inderpuri, A Sh'§‘}dl;i'dK““,§)'PSsi’°hi’
Kishangarh,MandirMarg,NorthAvenue, P ' u ge

Ms. Kiran Gtgpta,
ASJ-04 '

.18?‘

, L TADA, Special Cell cases, SC/ST Act, UAP Act, Drugs
_$, by the coneemed designated Courts, New Delhi District..,

, -.

fig “u§q~\H3m
 3 No. /Bail'& Filing/Judl./Prin.D&SJ/NDD/2023

7. .  :
l. 111:: Registrar General, Hon'ble High Court ofDelhi. New Delhi.

_ ‘ 1; 2. All the Principal District 8: Sessions Judges, Delhi!New Delhi.
511- - 3. The Principal Judge, Family Court. Dwarka (HQs), New Delhi.

" 4. The Principal Judge, Family Court, New Delhi District, PRC, ND.
5. 111: Judge in-charge, Mediation Centre. New Delhi District, PHC, ND.
6. The Member Secretary, DSLSA, New Delhi District, PHC, ND.
7.All the Judicial Ollicers, New Delhi District, PHC, ND.-
8. 'l'l?%lli;er-In-cltargc, Bail 8: Filing Section & Administrationllranch, NDD, ND.

U31 e cbsite Committee (Hindi & English), Ts Henri Courts, Delhi.
l0. The ChiefProsecutor, New Delhi District, PHC, ND.
ll. All the Honorary Secretaries. Bar Associations, Delhilblew Delhi.
lZ.'l‘he ln~chargc, Lock-up, New DclhiDistricl, PHC, ND.

_ l3.The Branch in-Charge, Computer Branch, New Delhi District, l-‘HC, ‘ND.
-5" l4.Readcr/PS to the undersigned.

, l5.The PROlAPRO,New Delhi District, Pl-lC,ND.
t n

' *5i >s§?2fim
,-

- _ 22.10.2023, 23.10.2023, 24.10.2023, 28.10.2023 & 29.10.2023 -holiday (I) u

‘ The bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA,
& I u w uCosmetics Act and O 1 tal Secrets Act shall be dealt with

' \\t\‘UO/1
(Sanjay Garg-I)

Principal District & Sessions Judge
New Delhi District, PHC, New Delhi

Dated:

_ W‘A17
Principal District & Sessions Judge
New Delhi District, PHC, New Delhi


